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Status Report

Subject: Status report in compliance of the order passed by Hon’ble NGT Central Zone
Bench, Bhopal on dated 28.02.2022 in case No. OA 07/2018 (M.Y.Chaudhary V/s Bhopal
Municipal Corporation & Ors) with 77/2020 (Ms. Aarya Shrivastava V/s Union of India &
Ors.)

With reference to the above case Hon’ble NGT has passed an order on dated 28.02.2022
and instructed the concern departments to submit the action taken report on the following
points:-

1. Sewage treatment and utilization, including in-situ remediation.

2. Interception and diversion of sewage/Sullage drains to STP and returning completely
treated water for recharging of water bodies to maintain water levels, maintaining
water quality.

3. Maintaining flood plain level of lakes free from any further encroachments and
removing existing encroachments, as per directions given above, to enforce the law
of the land.

4. Regular Monitoring mechanism to oversee the progress of execution in tandem with
State Level Wetland Authority.

5. Steps for mass awareness, involving citizens in conservation programme.

In view of above direction, a meeting of officers of concern departments has been organized on
dated 17.03.2022 and on dated 08.07.2022 by the District administration Bhopal. The officers of
Nagar Nigam Bhopal, State Wetland Authority& MPPCB Bhopal have attended the meeting.In
the meeting the point wise action taken by the concern departments in reference to the above
direction are discussed and as per the information provided by the concerned departments, the
present status is given as under:

Point no. 01:- Sewage treatment and utilization, including in-situ remediation

In reference to the Sewage treatment and utilization, including in-situ remediation,

Bhopal Municipal Corporation has submitted information and the copy is enclosed as

Annexure-1. As per the information submitted by BMC the main points are as under:-

1. The sewage collection, treatment and disposal of Bhopal city is covered under
AMRUT-1 (Sewage) project to prevent the sewage flow into the lake and river
catchments.

2. The total cost of the AMRUT-1 Project is 442 crore and the works involves under
this projects are renovation of existing sewerage system, laying of new sewer line,
construction of sewage pump house and sewage treatment plants.

3. The AMRUT-1 is mainly consist of three projects based on the catchment area
covered under the scheme. The details are as under:-

1. Shahpura Project
2. Bhoj Wetland Project
3. Kolar Project.
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The details of work covered under these three projects are as under:-

1) Shahpura Project(Cost-135 Crore):-

No. Particulars Unit Location Capacity
01 | Sewage Treatment 04 nos. a) Chaarlmaly 4.5 MLD
Plant b) Jamuniya cheer 3.5 MLD

c) Neelbad 6.0 MLD
d) Bansal Hospital 9.50 MLD

02 | Sewage Pump House 13 nos.

03 | Sewerage Network 100Km. - -

2) Bhoj Wetland Project ( Cost- 145 Crore):-

No. Particulars Unit Location Capacity

01 | Sewage Treatment Plant 03 nos. a) Shrine Naala 5.0 MLD
b) Professor Colony 2.0 MLD
¢) Maholi Dhamkheda 35 MLD

02 | Sewage Pump House 06 nos. - -

03 | Sewerage Network 52 Km. - -

04 | Renovation of existing 15 nos. - -

Sewage Pump House
3) Kolar Project (Cost-162 Crore):-

No. Particulars Unit Location Capacity

01 | Sewage Treatment Plant 02 nos. a) Sankhedi 32 MLD
b) Maksi 20.50 MLD

02 | Sewage Pump House 08 nos. - -

03 | Sewerage Network 168Km. - -

. The work completed under the project includes the construction of 27 sewage pumping
stations, renovation of 15 sewage pumping stations, construction of 9 sewage treatment
plant sand laying of sewerage network of 320 Km length.

Presently 30000 households sewage connection with sewerage network are completed
and 18000 houses sewage connection are under progress. In this way total 1,26,000
houses sewage connection are connected with sewerage network.

. Approximately 45 percent of the Bhopal city is covered under the sewerage network in
which sewage is collected through sewerage system and conveyed to the corresponding
STP.

. The remaining part of the Bhopal city will be covered under AMRUT-2.0for which the
work of DPR preparation is in progress. The cost of the DPR is 950 Crore.
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Point No. 02 :- Interception and diversion of sewage/Sullage drains to STP and
returning completely treated water for recharging of water bodies to maintain water
levels, maintaining water quality

The details as provided by BMC in Annexure — | are as under:

1. The sewerage network is laid down in the various part of the Bhopal city to intercept
the sewage flow before discharging into Upper lake, Lower lake, Siddiki Hasan Talab,
Motia Talab, Baagh Munshi Hussain Talab, Shahpura Talab and river Kaliasoot and
diverted it to STPs.

2. Out of 68 drains 57 no of drains are intercepted and diverted through sewage network
to the STPs. Now remaining 11 drains will be intercepted under the AMRUT -2.0
(Sewage) Scheme of the Central Government at the earliest in Bhopal city.

3. Presently 17 nos. sewage treatment plants are operative. The details of STPs are as per
Annexure-11.

4. Sewage being treated as per the CPCB norms and treated water has utilized in flushing,
gardening, agriculture purpose, fire brigade and road sweeping.

Point No0.03:- Maintaining flood plain level of lakes free from any further
encroachments and removing existing encroachments, as per directions given above,
to enforce the law of the land

In reference to above point the details are provided by State Wetland Authority and BMC

is given as under:

1. The flood plain levels of Upper lake as full tank level (FTL) and zone of influence
(ZOl) are described in Environment Department, Government of Madhya Pradesh
vide order dated 16.03.2022. The copy is enclosed as Annexure-111.

2. As per information provided by Nagar Nigam Bhopal action is being taken to restrict
any further encroachment by running anti encroachment drive time to time.

3. Nagar Nigam Bhopal has identified 227 nos. of encroachments in upper lake
catchment area near Bhadbhada. For shifting these habitants from the present
location, BMC has offered the houses in the “housing for all” scheme of the
Government of India to these residents but they refused the offer by saying that the
land belong to Wagf Board. BMC is pursuing with Waqf board and SDM T.T. Nagar
to certify ownership of the disputed encroached land. The copy of correspondence
with Wakf board and SDM T.T. Nagar Bhopal as per Annexure-l. The matter of
removal of these encroachments by BMC and District Administration is in progress.

Point No.04:- Regular monitoring mechanism to oversee the progress of execution in

tandem with State Level Wetland Authority

In reference to above point the details are provided by State Wetland Authority and

BMC is given as under.

1. To comply with the instructions of Hon'ble NGT, an interdepartmental Committee
under the chairmanship of collector Bhopal is constituted by State .This committee
will regularly review the progress of compliance of instructions given by Hon'ble
NGT. The Committee has representation from Bhopal Nagar Nigam, State Wetland
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Authority, MP PCB, EPCO, Chief Medical Officer Bhopal district, Public Health
Engineering. Department and SDMs of Bhopal District. The committee will work in
tandem with the state wetland Authority and Wetland conservation Rules 2017. The
copy of order is enclosed as Annexure-1V

2. It is also submitted that to conserve and protect lakes and wetlands, GoMP
Department of Environment has constituted District Wetland Conservation
Committees. These committees will work under the overall guidance of State
Wetland Authority.

3. GOMP has also issued a detailed order delineating the Bhoj wetland boundary, FTL
and 50 meters boundary and defining the Zone of Influence. Based on these and as
per the Wetland Rules and subsequent Guidelines issued by MoEFCC, Prohibited,
Regulated and Permitted activities have been identified and announced.

4. The Lake Conservation Cell of Municipal Corporation Bhopal, regularly monitoring
and taking action to prevent encroachment within 50 meters from the FTL.
Continuous cleaning of the lakes and removing of silt from drains, plantation around
periphery of lake and operation of fountains to maintain the ecosystem of lake. The
interdepartmental officers meeting organized on dated 08.07.2022 in the presence of
Deputy Collector minutes of meeting are enclosed as Annexure-V

Point No.05:- Steps for mass awareness, involving citizens in conservation programme.
For creating mass awareness among the citizens towards the conservation of water bodies
of state various activities are being performed. The details are as under:-

1. The water quality parameters of different water bodies of state are being displaying
through LED display board at various locations of state by MPPCB for public
observation.Water quality monitoring data are also available on web portal
Www.mppchb.nic.in.

2. Special mass awareness programs are conducted to aware the public not to immerse
the idols into the water bodies during Murti Visarjan occasion. Also as per the
guidelines of CPCB separate ponds are constructed for immersion of idol during
Murti Visarjan to prevent the water pollution in water bodies.

3. MPPCB conducted special awareness program and exhibitions during festivals and
melas organized on the banks of rivers.

4. Sign boards are placed along the periphery of water bodies for the mass awareness.

gm- i =
R.K. Gupta Q{Esen Santosh Gupta

Executive Engineer Executive engineer Superinter}dent Engineer
Nagar Nigam, Bhopal MPPCB, Bhopal Nagar Nigam, Bhopal

LokendfaThakkar

Brajesh Sharma
Regional Officer Officer {ncharge
MPPCB, Bhopal State Wetland Authority
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Annexure-I|

PR TR Uiferd ™ WigTet

AFEI TASIEL ed SIF WIUTel g§RT UhR0T GHIG 77 /2020 T
7 /2018 § gAdTs fadid 25.07.2022 B4 fdgdR SIHHR)

ﬁ.—g BHID 01 — Sewage Treatment and utilization including in-situ remediation :-

IRA WRBHR Bl A1 (IS]) Il wIdTel e’ H Aol T FRIAR g
YR B g dIAE, BIC dTeld, AfGAT drefd, Rgald g9 dierd, IergRil g4 drer,
YMEYRT dTeld, BioRIrd ol H e arel Hidsl @ JABA™ 5 AAE Afdhdl HIgar
JEHREIE ORI Ua 3Afha—aahR—aRGld (V) I 59 Bg a¥ dg 2018 H dHel AN
T W 442,00 e (47T SNTALL) @ dFd A A9 SRR TR ¥ Aara grRT
SRI {6 T & | SR {6y T Brafeer SR IR SR 6l T B

drarel & daHe &F | gd | A= aremesil siasia AT 15 e dfthr e
& A, ST 320 AL WIS edd [98R SM, 27 Hddl Ud 88l Ud 09 Ao
dicie wiiel & fFHior &1 R 9 JioHicid [ders T G sy del 9 ey
JEAIIEl @& ST 30000 W 3Mfd TR Bl HAW Tedd | SISl AT B Aroried
ST 18000 BRI & ¥AIIST HARE! BT Aol ead H S oM &I &1 Wfa 0 2|
It g & b qd—1 o & qd A= Jrormeil ofaid fdsrg 78 Was ursy
SATgAl H T 96000 ERI DI SIS AT © | Sad BRI BRI S H TTHT 45 Hferera
IR BT A edd F e o TRT €, Y YER & 9N Bl IR ARBR BT T — 2
IS T ®UT 952.50 BRIS Bl AT I SILULIR. 91”7 O BT B Y IR B |
SRR d91 SH & $R Hdcce d@hid folfics §RT &R ST &l & oraa! @iy
06 HIE 2 (Fel™ BRIy &1 Ufd) |

1. EYT Ulolge:— NTd IRI— ®UU 135.00 HRIS

(i) IR 9l &3 H 4.5 TAUAS!, &Hal BT TA.CLUL. BT A7 B |
(ii) SR B8R ¥ 35 WY, &Aal &1 YA.CLUL T FHi0 B |
(iii) cTas ¥ 6 VAU, &A1 &I Ta.A. &7 | & |
(iv) 9991 BRUce & WD 9.5 TATA.S! &9l & Y.L &1 i o |
(v) A= Tl R et 13 WIS Uu 8134l Bl AT SR U
(vi) Dode & § Wdol Aedsd 8™ &1 drRi— 100 b, |
2. AISIIC IT€ UINTde -— ARTd IR —®0d 145 BRI
(i) BRI9 ATl % 5.00 THUA.S! &HaT &7 TH.SLUL. &1 At & |
(i) THER BT H 2.00 TA.UASI, &HdT BT TASLYL &1 Ao R |




(iii) ATSIeN STRIST &1 H 35 TH.UCLS!, &THdT &l TH.SIYL &7 faior &R |
(iv) T99 =ral TR 06 iAol Ud g« &1 AT S |

(v) IR & gd & ifd 15 A9 U9 gr<sdl & YA & B |

(v) dedic &= # ool Jeas f[9e™ &1 Fri- 52 fHH |

3. PR Noldc—  oIRTd W —»ud 162.00 HRIS
(i) TSI § 32 TH.UA.S. &9ar &1 vy, fafor |
(ii) 7R § 20.50 TH.USA.S. AT BT U.SLY). fHfor |
(iii) 799 erall W 08 WS U4 g=Wl &1 AT g
(iv) dadic &= § Hiasl Scad f[98™ &1 HrRi— 168 b
fdg ®Hi® 02 — Interception and diversion of sewage/sullage drains to STP and

returning completely treated water for recharging of water bodies to maintain
water levels, maintaining water quality :-

Aol SIcHe wiiel &1 FEio [ daile TH.d13IR. (Sequencing Batch

Reactor) CaIclSl JMRT 2 | IHK dbeild W cIcs Aol & Ul &I YT 10
I W A BN © WG Mdhed arel Fool BT STIN TR 98 & et
fIqTT Sfla digl & 91 8 Wik & wU A Ud gIce UMl Bl SYANT GEI. &
Td STAIAl & el WR DI HeA 3AMfS Bl &g fhar S &7 3 |

I IS S | WER & dTerrdl | el drel 68 ATl H & 57 ATl Bl
Qo T8 WdS UIsy oS+l & dcdd 9 Sils fear T 2 o dremel § ffom
drel AT STt BT BT T 2 | 39 AfARad RNA Aol IR ST IFgdax dell
BT ATl TR WISl U8 e [OBTHER Ud SRIIHT Wddk g9Th) GIdel &l ¢4
foram a7 2 |

fdg ®Hi®d 03 — Maintaining flood palin level of lakes free from any further
encroachments and removing existing encroachments, as per directions given

above, to enforce the law of the land :-

qrerel H ANTRST gRT fhd T SAfpH0T bl THI—qHT TR 3ffaeHu gfed
IATPR BT ST & | A H We9aT & U HIh! 991 qd FHT o 227
e i T fdeAu @1 geq Bg e uRRe wd Tl gemas @1 JiR 9|
HIAE TFed H | I8 U8 ool ® 6 S W @ BaIRRl B 9Rd




WRBR B AT BR(MAT BR 3Tl fdqeia [T 9ol # favenfua & 91 2q
A BT B FHH TR R B T 2 WY Hie R ARl gRT Sad YH Bl
IIh qrs o A Jarex ARenfid g9 | 99 T T 7 | 39 ey | e gy
I drs Yd JFfAIRY ARHNT S TR gad bl YA & wificd daell FRIERoT
gq TER f&Har T 2 |

fdg ®H"i® 04 — Regular Monitoring mechanism to oversee progress of
execution in tandem with state level wetland authority :-

TR ¥ AUTd g§RT 13d Sl ERE0 UohlS Ml gRT dleldl &l FReR”
e R e @ fHIR THAN. | 50 Wl @ TR H B dTal AfTEHT @
RIGATH, qTeATdl B ARG ATh—ABIS, YATERY & gfte | J&ARMUOT BRI g dqrerdl
@ 3P A & - @ T BIScd o O, §9d HURU & dr U4

AII—T9T TR ATl § Thtad RIee &l 1o &1 i fhar Srar g |

dg PHID 05 — Steps for mass awareness, involving citizens in conservation
programme :-

TR T 9T $liel EREvT Yaiss dredl & fhIR gor |l fasifora
S 2 BUS] BT FHI0, AN B STed Aidbidd dre RIUT - BT S, 7.0
TSy EF0 9 Ud UWhl & A1 Ao AU R YR a9 Ud 3y
UPHR & S SINRUT Y GaEd BRIGH o4 ARRRI & Jegq | Ao {6 Srd
2| S UBHR AT TEX H BN Aol i JAERI Siad wfid Ao @1 dried
e TR W BT MBI 34 YA &1 AY. Ugu o7 siavia oy faem
RENIECESICEERICE RERIRE IS

y
i 0 JRP. T[T

o T T HRreE 9 (@)
avq foreTR W R fmE, o
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Details of each existing STP in the RO Bhopal

Annexure-11

S. No. | Location Existing | Capacity | Operational Compliance
STP Being Status of STP Status of
Capacity | Utilized STP
(monthly
avg.)
1 STP Maholi Damkheda (35.00 MLD 4.58 MLD  |Operational New SBR based
" |(Cap. - 35MLD) STP.
Kh.No. 209,Maholi Operational,
Damkheda, Itkhedi Complying
Sadak, Bhopal
5 STP Badwai (Cap.- 16.67 MLD (17.01 MLD (Operational Existing WSP
" [16.67MLD) Operational,
\Village Badwai, NH 12, complying.
Bhopal
3. |STP Bawadiya Kalan [13.56 MLD [12.18 MLD [Operational Existing WSP
(Cap.-13.56MLD) Operational,
Kh. no. 252/1; PH no. complying.
45, Near Meera Nagar
Jhuggi Basti, Shahpura,
Bhopal
4.  |STP Gondarmau (Cap.- [2.36 MLD [2.2 MLD Operational Existing WSP
2.36 MLD) Operational,
Gondarmau, Airport complying.
Road, Bhopal
5. [STP Mata Mandir (Cap. 4.56 MLD [2.4 MLD Operational Existing WSP,
- 4.56 MLD) trickling filter.
Kh. No. 1493, Mata Operational,
Mandir, T.T. Nagar, complying.
Bhopal
6 STP Kotra (Cap. - 10  {10.00 MLD 7.9 MLD Operational Existing WSP
" |MLD) Operational,
KotraSinghpur, complying.
Bhadbhada road, Bhopal
7 Bhopal BHEL Barkheda4.50 MLD [0.61 MLD  [Operational SBR based STP.
" |(4.50 MLD) Operational&
Complying
8 Bhopal BHEL, Piplani [2.27 MLD [0.44 MLD  |Operational Conventional STP.
" |(2.27 MLD) Operational &

Complying




9 STP Ekant Park 2 MLD 2.0 MLD Operational Operational and
' complying.

10. STP Shirin River 5 MLD 4.46 MLD  (Operational New SBR based
Kh. No. 147/69 Beside STP.
Koh-e-fiza Square, VIP Operational
Road, Bhopal &Complying.

11 STP Neelbad, BMC 6 MLD 2.44 MLD  |Operational New SBR based

STP.
Operational and
complying.

12, STP Sankhedi, BMC {32 MLD 7.83 MLD  |Operational New SBR based

STP.
Operational and
complying.

13, STP Char Imli, BMC 4.5MLD [1.83 MLD |Operational New SBR based

STP.
Operational and
complying.

14 STP Bansal Hospital 0.5 MLD Recentl Operational New SBR based

" |Kh. No. 61, Behind y STP.
Bansal Hospital, Chuna Started Operational and
Bhatti, Bhopal complying.
15 STP Misrod, Misrod, [20.5 MLD |Recently Operational New SBR based
" [Bhopal Started STP.
Operational and
complying.

16 Professor Colony, 2 MLD Recently Operational New SBR based

" [Bhopal Started STP.
Operational and
complying.

17 Jamunia Jheer 3.50 MLD [Recently Operational New SBR based

" |(Kalukhedi), Bhopal Started STP.

Operational and
complying.

Note: All the above data is provided by the concerned ULB.




Annexure-Ill
.9, 9MHE-

gATaeur famT
HATE, FEeT™ e, TIgTE
S arE s S
aﬂL“M fawras Fa Are 11’.7-"[2'??
aTTEYT W 5‘:’1;233 /20221323519 TERTY & yafaor dweor sifalan 1986 & aer 3 @)

FUUTE (1) U SR (2) 9 @mue (V) aite auuw (3) & wrer afde w26 oY uner 23 GRS

wrereer anfama e v e g Aedve ey 2017 sfirgferer fas o @

1. dedus I 2017 & ORT 3 (@) s deduyg o Jedve o fa e ey Hige
Fedtve B 2017 watgeia €1 e & ) [var-aas gi:j_. WGl JEduE U 3HE Zone of
Influance (Zol) & ATTRTE — FETE @1, AT @ 2 0 T an s of g8 1@ & W
afefitese a1- ue wersr & o sepita veu @ W &) A 01 dead 2022 @
et Aoar F v men 2 ga i & amae o dedtve Fas 2017 ga aptafiien O
georr o Jedig & offlay ud deevs aravgl @ 60 HL 6T el o gad Zol
Prohibited, Regulated & Permittad TRITAREY & Fafor & sray d off g Hromd i

2. audast & gfEn vvu AR GRS AEAUs # Full Tank Level (FTL) 9T30gl gd gad
50 HY. dit w17 @t @l @S SR va Zol B antHaet FEE @01, 2 g 3 et wenEda
wdigfey ware ) urrel) & o aEfEEY & anw gy W dTevs o FTL W e |
3046.33 ha. (481 ATEIA 3872,43 ha. + BYET OTATE 73,90 ha ) fFrutfer gan & &Y edigpia
vt dt o) @

3. QEdivm vg s Zol W aredt va arfior S eren atery SEt a3 oY 91 ST AT
(Major & Minor Streams) & sy & eraw 3 Predeféae e Fraifdo i s &

v aredY A R ane BwL  FTL & amerare 50 @i ausy o mrerhae @
ao arHYor A AT A BwL & FTL @ arsaryy 2500 dvede "eitud o, 2
B ERYSTTT HET & 3 2504) dwe - AT w3
W dveee e el 3 o soift ave - s s
v FvEne & HIgAY w0 & e o9t auv - At s
4 dedve ¥ arFmw, ETL 9 50 oY, & II\PI ¥ UT Zol ¥ Prohibited, Regulated & Permitted
ferfafery o e wardl faar soar i

A, wftratire nfafafiar (Prohibited Activities)
Jedvg faaw 2017 @0 wre GRATEE @w B W Jedrs 1a 93U Zol T Prohibited

afafafiry ar Frerepa Fruateor @ o & 1T deadvs @ Full Tank level (FTL) #{ 50
*—ﬂ aes famior @ s nfafafoar Frerqe quter wfembi & o &

R T

i Convarsion for non-watiand uses including fareft oft P O arformmor wfies
gnocroachmaent of any kind; I e dgans Fua ] 9fRds

i, Satting up of any industry and axpansion of i, Fvadt ol et @y wenfer avear oy
existing industries: | T ey an e awen

i, Manufacture or handling of storage or disposal . i Pt ova arfie wEeeT Fom
of construction and damolition waste coverad I 2016 4 mefda . ara st
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Vi.

Vil

under the Construction and Demolition Waste
Management Rules, 2016; hazardous
substances covered under the Manufacture,
Storage and Import of Mazardous Chemical
Rules, 1988 or the Rules for the Manufacture,
Use, Import, Export and Storage of
Hazardous Microorganisms/Genetically
Engineered Organisms or cells, 1989 or the
Hazardous Wastes (Management, Handling
and Transboundary Movement) Rules, 2008:
electronic waste covered under the E-Waste
(Management) Rules, 2016,

Solid waste dumping,

Discharge of untreated wastes and effluents
from industries, citias, towns, villages and othar
human settlements,

Any construction of a permaneant nature except
for boat jetties within fifty metres (50) from the
mean high flood level observed in the past ten
years calculated from the date of
commencemaent of these rules, and,

Poaching

iv. @ arafite ar fegres |

Vi

vil.

aftv amfire a1 Rt o1 Foer,
gRvweng wama & fafsfor,
womRor st arrrer fafor g,
1989 a1 aRw@es waa St
arafies wa 4 Bfifer ofay ar
efdraral @t @uam, e,
Prafer, afty srvgrur waeft Fas,
1989 1 uRwumeny  agfie
(wawsr, ety Wb g e
fremy 2008 & arerfer ama ater
aRegresa ey, £ amfie,
(Tay=) fam, 2016 & arenfer a1 |
ey §- arufine

Ium, E), @), ma) v A
urg afkery, ¥ arenfier amfie
ity afgaray ar e

faseft +ft vt wofer @ Fmior
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B. faferaferer nferfafirar (Regulated Activities)-

e FTe, SYGTE JIRT TOT AEAUE Ud TEF Zone of Influence N e ST HgF / efidor g
BIIY (STP/SPH) Tofier fsd oy & s o fafrafier nfdfafery & weafara fan Srem &
dedvy g 2017 @1 are Gl B 8 I ATAUY va IFH Zol H Regulated

s)"T';( %,

VI,

nfefyfirgY @ f=rre Fratvor fasar smer @ -

Subsistence level biomass harvesting | 1. ONa# faie awa ATA1 3 qravag (et |
(including traditional practices); (SRR et wite)

Sustainable culture fisheries practices | Il wenfer Awefarer

(in private lands); i, M - ey arferr Aray @t Sares

Plying of non-motorized boats,
Desilting, in case where watlands inflow
regimes and water-holding capacity are
impacted by siltation  (note that
‘deepening’ activities are not the same
as 'desilting’): &

Construction of temporary nature
Construction of STP/SPH by Municipal
Corporation, Bhopal

e |

fufeer.foffdn »ed wvg g e
gy o fy dedvg & Srer WE 0d Sret
qEor & N g T A 8) (e-areny
R g @fEfeen @ arem.arem
e &)1

areyrg srgpfey 5 Fstor |

A, e W NeTe I
HOA/RHAS g BTIW @1 Ao




C. s Tiafafiat (Permitted Activities)-

Fevs Froa 2017 @1 el il e ¥ oo dedve ta IEE Zol W Permitted |
nfafafay & FrerEr Pt fear s

| SRER G S ST (T G At | . aie TR ]
(18- ) 2020 srgar Ot ofoffagr fed e | gafm
FEHUE ¥ Wise Use 6t afvaream areme et 8, dedtos | i deaws s3] qeumeT w
T Zol ¥ Permit ® O waseht & | guere wnfefifer | el
s Frefafae nfrafir Sror dedive st awds zo) 4 i oy B

Permitted Activities @ sjoft & gt - . iy, qafavor fae aity G-
i. Ecological rehabilitation and rewilding of nature; yrftaTt wrfeTy
il Wetlands invenlory, assessmant and monitoring; v WAy A
il Ressarch, vi. dedtus srraifyer afdy @ e
v,  Communication, envirenmaental education and g I m-zl,!-,-m-q-; TEATH il T
participation activities; vl W HTU'lﬁﬁ m.qﬁﬁq - ;ﬁ .
v. Managemant planning; o Fyertor ot m)
i,  Habitat -
ki d:ﬂﬂiﬁ::i:::?ﬂ and consarvation of wetland Vil Tﬂﬂﬁﬁ BT SR e
vii,  Community-based ecolouriem {wilh minimum HrﬂTT:-"T o L
construction activities): v, SrereTe] SRE e & P &
vill.  Harvesting of wetlands products within regenarativa fere s e . AT W
capacity, and, et T AHA ﬁﬂ U o
i¥. Integrating wetlands as nalure-basad solutions for QEHIEMLH

climate change mitigation and adaplation.
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o, g aftE wier, €9, W, e
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U YT AR, oL e, @Y. . an, fam
aIqY qeT |ia, |, W, R, S @
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